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Adequate wag and dearnes allowance to 
Cern nt Work r 

3590. SHRIMATI KISHORI SINHA; 
WilJ the Minister of INDUSTRY be 
pJeased to state: 

(a) whether the cement worker have 
b en paid adequate wages and dearness 
allowance; 

(b) if so, the details of the wages 
agreed upon recently for all categories of 
workers; and 

(c) the d tails of the dearne s 
allowance? 

THE MINISTER 0 STATE IN THE 
MI ISTRY OF INDUSTRY (SHRI 

.M. KRISH A): (a) to (c) An award 
of arbitrators in the Industrial dispute 
between the employee in relatioin to the 
Cement Manufacturers' A sociation and 
their workm n r presented by the ndian 

National Cement and Allied Workers' 
Federation was published in Gazette Extra-
Ordinary part 2-Section 3-Sub-Section (ii) 
dated 20th July, 1983. The award covers 
various aspects like wages, increment, 
grades, other service conditions etc. of 
the cement workers as detailed in the 
Gazette Notification. The Cement Manu-
facturers' Association have informed that 
the arbitration Award has been implemen- . 
ted/is in the process of being implemented 
by the Cement producers. 

"Vishnuprayag Project" 

3591. SHRI RAM SINGH SHAKYA : 
SHRI HARISH KUMAR 

GANGWAR: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether it is a fact that when the 
Uttar Pradesh Governmen t decided to 
mbark upon its mo t ambitious project 

construction of the highest dam in Asia at 
Vishnuprayag-it expected to wipe out a 
chronic power shortfalJ in the region and 
after having spent R . 10 cror ,a growing 
awarenes has come that it might prove 
ecologically disasterous and the very 
feasibility of the project is thus in question; 
and -

(b) if so, who selected the site and 
what steps are the offling to save the 
project or whether the project is likely to 
go the way Silent Valley did? 

THE DEPUTY MINISTER IN THT 
DEPARTMENT OF ENVIRONMENT 
(SHRI DIGYIJAY SI~GH): (a) and 
(b) Neither the original Vishnuprayag 
HydeJ Scheme nor the subsequently modified 
onc envisages construction of the highest 
llam in Asia at Vishnuprayag. The 
proposal is a run-of-the river Scheme 
involving construction of diversion barages 
only. 

The original installed capacity of 
262 MW is propo ed to be augmented in 
the revi ed proposal to 480 MW. ProJ cts 
with mu h larger capacitie are proposed in 
the same region. 

The revis d proposal is now under 
scrutiny. 




